
Sr.No. Court District Case No. Advocate

1 Amritsar Nil Nil Nil Nil Nil Nil Nil

2 Barnala Nil Nil Nil Nil Nil Nil Nil

3 Bathinda Nil Nil Nil Nil Nil Nil Nil

4 Faridkot Nil Nil Nil Nil Nil Nil Nil

5 Fatehgarh Sahib Nil Nil Nil Nil Nil Nil Nil

6 Fazilka Nil Nil Nil Nil Nil Nil Nil

7 Ferozepur Nil Nil Nil Nil Nil Nil Nil

8 Gurdaspur Nil Nil Nil Nil Nil Nil Nil

9 Hoshiarpur Nil Nil Nil Nil Nil Nil Nil

10 Jalandhar Nil Nil Nil Nil Nil Nil Nil

11 Kapurthala Nil Nil Nil Nil Nil Nil Nil

12 Ludhiana Nil Nil Nil Nil Nil Nil Nil

13 Mansa Nil Nil Nil Nil Nil Nil Nil

14 Moga Nil Nil Nil Nil Nil Nil Nil

15 Pathankot Nil Nil Nil Nil Nil Nil Nil

16 Patiala Nil Nil Nil Nil Nil Nil Nil

17 Rupnagar Nil Nil Nil Nil Nil Nil Nil

18 SAS Nagar Nil Nil Nil Nil Nil Nil Nil

19 Sangrur Nil Nil Nil Nil Nil Nil Nil

20 SBS Nagar Nil Nil Nil Nil Nil Nil Nil

21 Sri Muktsar Sahib Nil Nil Nil Nil Nil Nil Nil

22 Tarn Taran Nil Nil Nil Nil Nil Nil Nil

23
Chandigarh Nil Nil Nil Nil Nil Nil Nil

Form 1 (Punjab)
List of cases e-filed during the month of November, 2025

Petitioner Name 
Vs. Respondent 

Name

Advocate 
Mobile 
Number

Advocate 
E-mail ID

Date of 
Registration

Date of 
e-filing



Sr.No. Court District Case No. Petitioner Name Vs. Respondent Name Advocate Date of Registration

Amritsar Nil Nil Nil Nil Nil

Barnala Nil Nil Nil Nil Nil

Bathinda Nil Nil Nil Nil Nil
1 CJ(JD), Faridkot Court No.3

Faridkot Ranjit Singh Kakkar 03.11.2025 03.11.2025

2

Faridkot CS/897/2025 Ranjit Singh Kakkar 01.11.2025 01.11.2025

3 ACJ(SD), Faridkot Court No.6

Faridkot CS/894/2025 Ranjit Singh Kakkar 17.11.2025 17.11.2025

4

Faridkot CS/941/2025 Ranjit Singh Kakkar 01.11.2025 01.11.2025

5

Faridkot CS/896/2025 Ranjit Singh Kakkar 01.11.2025 01.11.2025

6 CJ(JD), Faridkot Court No.3

Faridkot CS/1082/2025 Simar Vijay Singh 04.11.2025 04.11.2025

7

Faridkot CS/1083/2025 Simar Vijay Singh 04.11.2025 04.11.2025

8 ACJ(SD), Faridkot Court No.7

Faridkot CS/1079/2025 Simar Vijay Singh 04.11.2025 04.11.2025

9

Faridkot CS/1086/2025 Simar Vijay Singh 04.11.2025 04.11.2025

10 ACJ(SD), Faridkot Court No.6

Faridkot CS/1080/2025 Simar Vijay Singh 04.11.2025 04.11.2025

11

Faridkot CS/1085/2025 Simar Vijay Singh 04.11.2025 04.11.2025

12

Faridkot CS/1078/2025 Simar Vijay Singh 04.11.2025 04.11.2025

13 CJ(JD), Faridkot Court No.3

Faridkot CS/1081/2025 Simar Vijay Singh 04.11.2025 04.11.2025

14

Faridkot CS/1095/2025 Raj Kumar Gupta 07.11.2025 07.11.2025

15

Faridkot CS/1096/2025 Dildeep Singh 07.11.2025 07.11.2025

16 ACJ(SD), Faridkot Court No.7

Faridkot CS/986/2025 Ravinder Kumar Goyal 10.11.2025 10.11.2025

17

Faridkot CS/1101/2025 Sukhwinder Singh Sidhu 11.11.2025 11.11.2025

18 ACJ(SD), Faridkot Court No.6

Faridkot CS/1125/2025 17.11.2025 17.11.2025

19

Faridkot CS/1105/2025 Jaswant Singh 12.11.2025 12.11.2025

Form 2  (Punjab)
List of cases in which e-Payment of Court fees was made during the month of November, 2025

Date of e-payment of Court 
fees

CS/350/2025
State Bank of India

Vs
Bittu Singh

Civil Judge (JD) FDK 
Court No.13

State Bank of India
Vs

Prem Singh

State Bank of India
Vs

Jaspreet Singh

CIVIL JUDGE (JD), Faridkot 
Court No.15

State Bank of India
Vs

Satnam Singh

Civil Judge (JD) FDK Court 
No.13

State Bank of India
Vs

Manpreet Kaur

State Bank of India
Vs

Navreet Singh Sandhu

Civil Judge (JD) FDK Court 
No.13

State Bank of India
Vs

Rupali

State Bank of India
Vs

Baljeet Kaur

CIVIL JUDGE (JD), Faridkot 
Court No.15

State Bank of India
Vs

Sahil Kataria

State Bank of India
Vs

Pargat Singh

CIVIL JUDGE (JD), Faridkot 
Court No.15

State Bank of India
Vs

Gurmeet Singh

CIVIL JUDGE (JD) FDK
 Court No.14

State Bank of India 
Vs

Ravi Singh son of Ranjit Singh

State Bank of India
Vs

Jasmail Singh

CIVIL JUDGE (JD), Faridkot 
Court No.15

Punjab State Power Corporation Ltd.
Vs

M/s Shiv Agro Industries

CIVIL JUDGE (JD) FDK Court 
No.14

IDBI Bank
Vs

Harjinder Singh

State Bank of India
Vs

jaspal Kaur

Civil Judge (JD) FDK Court 
No.13

Jaspreet Singh Sandhu
Vs

Ramvinder Kaur

Manpreet kumar
Vs

Surinder Kumar
Gursahib Singh Brar 

CIVIL JUDGE (JD) FDK 
Court No.14

Baldev Singh 
Vs

Mahinder Kaur



Form 2  (Punjab)
List of cases in which e-Payment of Court fees was made during the month of November, 2025

20

Faridkot CS/875/2025 13.11.2025 13.11.2025

21

Faridkot CS/871/2025 Ravinder Kumar Goyal 14.11.2025 14.11.2025

22

Faridkot CS/989/2025 17.11.2025 17.11.2025

23

Faridkot CS/1057/2025 18.11.2025 18.11.2025

24

Faridkot CS/923/2025 18.11.2025 18.11.2025

25

Faridkot CS/921/2025 Ranjit Singh Kakkar  18.11.2025 18.11.2025

26

Faridkot CS/980/2025 Ravinder Kumar Goyal 19.11.2025 19.11.2025

27

Faridkot CS/979/2025 19.11.2025 19.11.2025

28 ACJ(SD), Faridkot Court No.7

Faridkot CS/1141/2025 21.11.2025 21.11.2025

29

Faridkot CS/1144/2025 Lovepreet Singh Brar 24.11.2025 24.11.2025

30 ACJ(SD), Faridkot Court No.6

Faridkot CS/1151/2025 27.11.2025 27.11.2025

31

Faridkot CS/992/2025 Ravinder Kumar Goyal 27.11.2025 27.11.2025

32

Faridkot ARB/281/2025 27.11.2025 27.11.2025

33

Faridkot ARB/280/2025 Pratty Singh  27.11.2025 27.11.2025

34 ACJ(SD), Jaitu
Jaitu Sub Divn CS/170/2023 Kaur Sain Sham Lal Vs Veena Goyal and ors. Amrit Bansal 02.11.2023 01.11.2025

35 ACJ(SD), Jaitu
Jaitu Sub Divn CS/142/2023 Iqbal Singh Vs Basant Singh Gursahib Singh Brar  21.08.2023 12.11.2025

36 ACJ(SD), Jaitu
Jaitu Sub Divn CS/235/2025 PSPCL & Ors Vs Babbi Singh Raj Kumar Gupta 26.11.2025 24.11.2025

37 ACJ(SD), Jaitu
Jaitu Sub Divn CS/236/2025 PSPCL & Ors Vs Amarjit Kaur Raj Kumar Gupta 26.11.2025 24.11.2025

38 ACJ(SD), Jaitu
Jaitu Sub Divn CS/237/2025 PSPCL & Ors Vs Darshana Devi Raj Kumar Gupta 26.11.2025 24.11.2025

39 ACJ(SD), Jaitu
Jaitu Sub Divn CS/238/2025 Lal Singh Vs Ravi Singh N.K Maheshwari 26.11.2025 24.11.2025

Fatehgarh sahib Nil Nil Nil Nil Nil

Fazilka Nil Nil Nil Nil Nil

Ferozepur Nil Nil Nil Nil Nil

Gurdaspur Nil Nil Nil Nil Nil

Hoshiarpur Nil Nil Nil Nil Nil

Jalandhar Nil Nil Nil Nil Nil

Kapurthala Nil Nil Nil Nil Nil

Ludhiana Nil Nil Nil Nil Nil

Mansa Nil Nil Nil Nil Nil

Moga Nil Nil Nil Nil Nil

Pathankot Nil Nil Nil Nil Nil

Civil Judge (JD) FDK Court 
No.13

State Bank of India
Vs

Baljit Singh
Ravinder Kumar Goyal 

Civil Judge (JD) FDK Court 
No.13

State Bank of India
Vs

Kartar Singh

CIVIL JUDGE (JD), Faridkot 
Court No.15

State Bank of India
Vs

Satnam Singh
Ravinder Kumar Goyal 

CIVIL JUDGE (JD) FDK 
Court No.14

State Bank of India
Vs

Jagdev Singh 

Jaskaran Singh 

Civil Judge (JD) FDK Court 
No.13

State Bank of India
Vs

Satnam Singh
Ranjit Singh Kakkar 

Civil Judge (JD) FDK Court 
No.13

State Bank of India
Vs

Jugraj Singh Mangat

CIVIL JUDGE (JD), Faridkot 
Court No.15

State Bank of India
Vs

Harpreet Kaur

CIVIL JUDGE (JD), Faridkot 
Court No.15

State Bank of India
Vs

Harpreet Singh
Ravinder Kumar Goyal 

State Bank of India
Vs

Ramesh
Neeraj Singla 

CIVIL JUDGE (JD) FDK Court 
No.14

Parminder Singh son of Balwant Singh
Vs

Sarabjit Kaur wife of Jagseer Singh

Jasbir Singh
Vs

Harcharanjit Singh
Navjot Singh Wahniwal 

Civil Judge (JD) FDK 
Court No.13

State Bank of India
Vs

Paramjeet Singh

Additional District and 
Sessions Judge-1 Court No.18

Balwinder Singh
Vs

Union of India
Pratty Singh 

Additional District and 
Sessions Judge-1 Court No.18

Union of India
Vs

Union of India
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Patiala Nil Nil Nil Nil Nil

Rupnagar Nil Nil Nil Nil Nil

SAS Nagar Nil Nil Nil Nil Nil

Sangrur Nil Nil Nil Nil Nil

SBS Nagar Nil Nil Nil Nil Nil

Sri Muktsar Sahib Nil Nil Nil Nil Nil

Tarn Taran Nil Nil Nil Nil Nil

Chandigarh Nil Nil Nil Nil Nil



Sr.No. Court District Case No. Advocate Date of Registration

1 Amritsar Nil Nil Nil Nil Nil

2 Barnala
Nil Nil Nil Nil Nil

3 Bathinda Nil Nil Nil Nil Nil

4 Faridkot Nil Nil Nil Nil Nil

5 Fatehgarh Sahib Nil Nil Nil Nil Nil

6 Fazilka Nil Nil Nil Nil Nil

7 Ferozepur Nil Nil Nil Nil Nil

8 Gurdaspur Nil Nil Nil Nil Nil

9 Hoshiarpur Nil Nil Nil Nil Nil

10 Jalandhar Nil Nil Nil Nil Nil

11 Kapurthala Nil Nil Nil Nil Nil

12 Ludhiana Nil Nil Nil Nil Nil

13 Mansa Nil Nil Nil Nil Nil

14 Moga Nil Nil Nil Nil Nil

15 Pathankot Nil Nil Nil Nil Nil

16 Patiala
Nil Nil Nil Nil Nil

17 Rupnagar Nil Nil Nil Nil Nil

18 SAS Nagar Nil Nil Nil Nil Nil

19 Sangrur Nil Nil Nil Nil Nil

20 SBS Nagar Nil Nil Nil Nil Nil

21 Sri Muktsar Sahib Nil Nil Nil Nil Nil

22 Tarn Taran Nil Nil Nil Nil Nil

23
Chandigarh Nil Nil Nil Nil Nil

Form 3  (Punjab)
List of cases in which Electronic Service of Process has taken place during the month of November, 2025

Petitioner Name Vs. 
Respondent Name

Date of Electronic 
Service of Process



Sr.No. Court District Court Name Court No. Case Type

Amritsar Nil Nil Nil Nil

Barnala
Nil Nil Nil Nil

Bathinda Nil Nil Nil Nil

Faridkot Nil Nil Nil Nil

Fatehgarh Sahib Nil Nil Nil Nil

Fazilka Nil Nil Nil Nil

Ferozepur Nil Nil Nil Nil

Gurdaspur Nil Nil Nil Nil

Hoshiarpur Nil Nil Nil Nil

Jalandhar Nil Nil Nil Nil

Kapurthala Nil Nil Nil Nil

Ludhiana Nil Nil Nil Nil

Mansa Nil Nil Nil Nil

Moga Nil Nil Nil Nil

Pathankot Nil Nil Nil Nil

Patiala
Nil Nil Nil Nil

Rupnagar Nil Nil Nil Nil

SAS Nagar Nil Nil Nil Nil

Sangrur Nil Nil Nil Nil

SBS Nagar Nil Nil Nil Nil

Sri Muktsar Sahib Nil Nil Nil Nil

Tarn Taran Nil Nil Nil Nil

Chandigarh Nil Nil Nil Nil

Form 4  (Punjab)
List of total no. of cases randomly allocated during the month of November, 2025

Case Count (No. of cases 
randomly allocated)



Sr.No. Court District Case No. Petitioner Name Vs. Respondent Name Advocate

Amritsar
Nil Nil Nil Nil Nil

Barnala
Nil Nil Nil Nil Nil

Bathinda
Nil Nil Nil Nil Nil

Faridkot
Nil Nil Nil Nil Nil

Fatehgarh Sahib
Nil Nil Nil Nil Nil

Fazilka
Nil Nil Nil Nil Nil

Ferozepur
Nil Nil Nil Nil Nil

Gurdaspur
Nil Nil Nil Nil Nil

Hoshiarpur
Nil Nil Nil Nil Nil

Jalandhar
Nil Nil Nil Nil Nil

Kapurthala
Nil Nil Nil Nil Nil

Ludhiana
Nil Nil Nil Nil Nil

Mansa
Nil Nil Nil Nil Nil

Moga
Nil Nil Nil Nil Nil

Pathankot
Nil Nil Nil Nil Nil

Patiala
Nil Nil Nil Nil Nil

Rupnagar
Nil Nil Nil Nil Nil

SAS Nagar
Nil Nil Nil Nil Nil

Sangrur
Nil Nil Nil Nil Nil

SBS Nagar
Nil Nil Nil Nil Nil

Nil Nil Nil Nil Nil

Tarn Taran
Nil Nil Nil Nil Nil

1 CHANDIGARH ARB/484/2020 SHOBIT PHUTELA(P), 24-07-2020 01-11-2025

2 CHANDIGARH ARB/483/2020 SHOBIT PHUTELA(P), 24-07-2020 01-11-2025

3 CHANDIGARH ARB/206/2018 ANANDPUR SAHIB FOUNDATION  Vs  M/S KAARU Harinder Singh(P), 09-04-2018 03-11-2025

4 CHANDIGARH ARB/245/2018 M/S KAARU  Vs  ANANDPUR SAHIB FOUNDATION Naresh S. Rana(P), 11-04-2018 03-11-2025

5 CHANDIGARH ARB/813/2023 VINAY KASHYAP(P), 18-11-2023 03-11-2025

6 CHANDIGARH ARB/451/2020 TATA MOTORS LTD  Vs  M/S LUDIANA CITY BUS SERVICES LTD INDERJEET SINGH(P), 19-06-2020 03-11-2025

7 CHANDIGARH ARB/531/2020 executive engineer  Vs  DASM CONSTUCTIONS ANGADPREET SINGH(P), 17-09-2020 03-11-2025

8 CHANDIGARH ARB/37/2025 PATIALA URBAN PLANNING AND DEVELOPMENT AUTHORITY  Vs  M/S OMAXE LIMITED Rahul Chadha(P), 17-03-2025 04-11-2025

9 CHANDIGARH ARB/841/2017 RAVINDER S BAWEJA(P),Ajay Sood(R), 14-11-2017 04-11-2025

10 CHANDIGARH ARB/126/2016 ANUJ AHLUWALIA(P), 26-02-2016 06-11-2025

11 CHANDIGARH ARB/667/2017 VIKAS CHAUDHARY(P), 29-08-2017 06-11-2025

12 CHANDIGARH ARB/535/2019 VIKAS CHAUDHARY(P), 30-04-2019 06-11-2025

13 CHANDIGARH ARB/809/2022 M/S ROHAN RAJDEEP HIGHWAYS LIMITED  Vs  STATE OF PUNJAB Parveen Moudgill(P), 23-11-2022 07-11-2025

Form 5  (Punjab)
List of cases in which Case Management Hearing was held during the month of November, 2025

Date of 
Registration

Date of Case 
Management 

Hearing

Sri Muktsar 
Sahib

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

NATIONAL INSTITUTE OF ELECTRONICS AND INFORMATION TECHNOLOGY  Vs  SREI 
INFRASTRUCTURE FINANCE LTD

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

NATIONAL INSTITUTE OF ELECTRONICS AND INFORMATION TECHNOLOGY  Vs  SREI 
INFRASTRUCTURE FINANCE LTD

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

M/S LUXMI RICE AND GENERAL MILLS  Vs  PUNJAB STATE WAREHOUSING CORPORATION

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

M/S MAHAVIR AGRO INDUSTRIES  Vs  MANAGING DIRECTOR PUNJAB STAET 
WAREHOUSE CORPORATION

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

THE PUNJAB STATE CO-OPERATIVE SUPPLY AND MARKETING FEDERATION LTD  Vs  MS JK 
ENTERPRISES

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

SUDHARSHAN FACILITIES PVT LTD  Vs  POST GRADUATE INSTITUTE OF MEDICAL 
EDUCATION AND RESEARCH

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

SUDARSHAN FACILITES  Vs  POSTGRADUATE INSTITUTE OF MEDICAL EDUCATION AND 
RESEARCH

Sh. Sanjay Sandhir AD&SJ 
Chandigarh



Sr.No. Court District Case No. Petitioner Name Vs. Respondent Name Advocate
Date of 

Registration

Date of Case 
Management 

Hearing

14 CHANDIGARH ARB/93/2025 M/S KEC INTERNATIONAL LTD  Vs  M/S HARYANA FORESTS LIMITED Atul Goyal(P), 28-07-2025 07-11-2025

15 CHANDIGARH ARB/126/2025 M/S NKC CONSTRUCTIONS PVT LTD  Vs  STATE OF PUNJAB Rohan Markanda(P), 12-09-2025 07-11-2025

16 CHANDIGARH ARB/102/2014 Devinder K. Gupta(P), 27-05-2014 10-11-2025

17 CHANDIGARH ARB/699/2020 DASHMESH AGRO EXPORT  Vs  PUNJABSTATE CIVIL SUPPLIES  CORPORATION LTD Ravinder Rana(P), 24-12-2020 10-11-2025

18 CHANDIGARH ARB/103/2023 PUNJAB STATE POWER CORPORATION LTD  Vs  PHOTON SUNBEAM P LTD AJAY SINGH BHATTIAN(P), 10-02-2023 10-11-2025

19 CHANDIGARH ARB/129/2025 ANDRITZ HYDRO PRIVATE LIMITED  Vs  BHAKRA BEAS MANAGEMENT BOARD Vipul Joshi(P), 15-09-2025 11-11-2025

20 CHANDIGARH ARB/45/2025 SS BUILDERS  Vs  THE WEMBLEYS COOPERATIVE HOUSE BUILDING SOCIETY LTD Naresh S. Rana(P), 02-04-2025 12-11-2025

21 CHANDIGARH ARB/325/2018 INOX LEISURE LIMITED  Vs  M/S REALTECH CONSTRUCTION PRIVATE LIMITED ROHIT KHANNA(P), 19-05-2018 12-11-2025

22 CHANDIGARH ARB/279/2023 STATE OF PUNJAB  Vs  PRIME VISION INDUSTRIES PRIVATE LIMITED G.P(P), 20-04-2023 13-11-2025

23 CHANDIGARH ARB/673/2024 Vivek Kathuria(P), 28-08-2024 13-11-2025

24 CHANDIGARH ARB/669/2024 Ravi Inder Singh(P), 23-08-2024 13-11-2025

25 CHANDIGARH ARB/56/2023 JAGTAR SINGH  SIDHU(P), 16-01-2023 13-11-2025

26 CHANDIGARH ARB/427/2013 EMMSON INTERNATIONAL LTD  Vs  PUNJAB STATE WAREHOUSING CORPORATION 15-09-2010 14-11-2025

27 CHANDIGARH ARB/236/2014 MS DHILLON RICE MILL  Vs  GS BHATIA D. K Singal(P), 24-10-2013 15-11-2025

28 CHANDIGARH ARB/774/2022 P D AGARWAL INFRASTRUCTURE LIMITED  Vs  STATE OF PUNJAB Parveen Kumar Moudgil(P), 15-11-2022 17-11-2025

29 CHANDIGARH ARB/585/2022 GURBAX SINGH  Vs  STATE OF PUNJAB Shashi Bhushan Gautama(P), 08-08-2022 17-11-2025

30 CHANDIGARH ARB/604/2024 ROHAN MARKANDA(P), 31-05-2024 17-11-2025

31 CHANDIGARH ARB/34/2025 Jagtar Kureel(P), 12-03-2025 18-11-2025

32 CHANDIGARH ARB/170/2019 JAI BHAGWATI ENTERPRISES  Vs  THE PUNJAB STATE CIVIL SUPPLY CORPORATION LTD RAVI SHARMA(P), 22-02-2019 18-11-2025

33 CHANDIGARH ARB/174/2017 STATE OF PUNJAB  Vs  M/S DEEPAK BUILDERS GP(P), 24-03-2017 18-11-2025

34 CHANDIGARH ARB/41/2025 M/S DEEPAK BUILDERS AND ENGINEERS INDIA LTD  Vs  STATE OF PUNJAB Aswinie Kumar Bansal(P), 21-03-2025 19-11-2025

35 CHANDIGARH ARB/718/2024 PARAMJIT SINGH  Vs  HDFC BANK LIMITED Ravi Singh(P), 22-11-2024 19-11-2025

36 CHANDIGARH ARB/251/2020 SHRI RAM TRANSPORT FIN CO LTD  Vs  JASMER SINGH Munish Kumar(P), 25-02-2020 20-11-2025

37 CHANDIGARH ARB/195/2018 STATE OF HARYANA  Vs  KARTAR SINGH ASHWINIE KUMAR BANSAL(P), 02-04-2018 20-11-2025

38 CHANDIGARH ARB/3/2021 STATE OF PUNJAB  Vs  AGGARWAL CONSTRUCTION COMPANY DINESH KUMAR GUPTA(P), 05-01-2021 20-11-2025

39 CHANDIGARH ARB/207/2018 M/S DASHMESH RICE MILLS  Vs  PUNJAB STATE CIVIL SUPPLIES CORPORATION Naresh S. Rana(P), 09-04-2018 20-11-2025

40 CHANDIGARH ARB/636/2023 STATE OF PUNJAB  Vs  ABOHAR POWER GENERATION P LTD PP(P), 11-10-2023 21-11-2025

41 CHANDIGARH ARB/940/2022 Raja Bhadur.S.Jain(P), 16-12-2022 24-11-2025

42 CHANDIGARH ARB/621/2023 BALWINDER SINGH  Vs  THE PUNJAB STATE CIVIL SUPPLY CORPORATION LTD Naresh S. Rana(P), 06-10-2023 24-11-2025

43 CHANDIGARH ARB/678/2024 DR SUKHSAGAR RATOL  Vs  DR TANYA MISHRA DIXIT VAIBHAV SHARMA(P), 09-09-2024 26-11-2025

44 CHANDIGARH ARB/408/2020 DINESH KUMAR GUPTA(P), 09-03-2020 26-11-2025

42 CHANDIGARH ARB/656/2022 Rajesh K Sharma(P), 22-09-2022 27-11-2025

43 CHANDIGARH ARB/7/2025 STATE OF PUNJAB  Vs  M/S GURINDER SINGH CONTRACTOR Jastaran chhatwal(P), 16-01-2025 27-11-2025

44 CHANDIGARH ARB/61/2024 Harjaap Singh Arora(P), 10-01-2024 28-11-2025

45 CHANDIGARH ARB/849/2018 Naresh S. Rana(P), 04-10-2018 28-11-2025

46 CHANDIGARH ARB/661/2024 M/S TARMAT LIMITED  Vs  HINDUSTAN COLAS PRIVATE LIMITED Deep Singh(P), 20-08-2024 28-11-2025

47 CHANDIGARH ARB/31/2024 HARYANA SCHOOL SHIKSHA PARIYOJANA PARISHAD  Vs  RAVI PRAKASH 06-01-2024 29-11-2025

48 SH. ASHWANI KUMAR, ADJ CHANDIGARH ARB/818/2021 26.11.2021 03.11.2025

49 SH. ASHWANI KUMAR, ADJ CHANDIGARH ARB/606/2022 EXECUTIVE ENGINEER VS. M/S DASM CONSTRUCTION CO. PVT. LTD 23.08.2022 03.11.2025

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

PUNJAB AGRI FOOD PARKS LTD  Vs  MS  PUNJAB AGRO FOOD GRAINS CORPORATION LTD

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

M/S PICCADILY SUGAR AND ALLIED INDUSTRIES LIMITED  Vs  PUNJAB STATE INDUSTRIAL 
DEVELOPMENT CORPORATION LTD (PSIDC)

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

PUNJAB STATE INDUSTRIAL DEVELOPMENT CORPORATION LTD (PSIDC)  Vs  M/S 
PICCADILY SUGARS AND ALLIED INDUSTRIES LTD

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

JAGTAR SINGH SIDHU  Vs  THE PUNJAB STATE COOPERATIVE SUPPLY AND MARKETING 
FEDERATION LTD

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

BALWINDER SINGH  Vs  THE LUDHIANA DISTRICT COOPERATIVE MILK PRODUCERS 
UNION LTD

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

M/S HARI OM TRADERS  Vs  THE PUNJAB STATE COOPERATIVE SUPPLY AND MARKETING 
FEDERATION LTD

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

ANAND JAIN  Vs  CHANDIGARH  INDUTRIAL AND TOURISM  DEVELOPMENY 
CORPORATION

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

PUNJAB ROAD AND BRIDGES DEVELOPMENT BOARD  Vs  M/S SOM DATT 
BUILDERS PVT LTD

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

THE PUNJAB STATE COOPERATIVE SUPPLY AND MARKETING 
FEDERATION LTD  Vs  AVTAR RICE AND GENERAL MILLS

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

THE PUNJAB STATE CIVIL SUPPLY CORPORATION LTD  Vs  M/S MAHADEV 
RICE MILLS

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

MAHAVIR RICE AND GENERAL MILLS  Vs  THE PUNJAB STATE CIVIL 
SUPPLY CORPORATION LTD

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

HARSH AGGARWAL(P),RAMESH 
KUMAR(R),

RAM SUNDER PRASAD SINGH V.S MUNICIPAL CORPORATION 
CHANDIGARH

SH. RAJESH SOOD FOR PETITIONER. 
DR. ANAND KUMAR BISHNOI 

ADDITIONAL STANDING COUNSEL FOR 
RESPONDENT NO.1

SH. HARISH RIKHARI FOR PETITIONER AND 
SH. KARAN VERMA FOR RESP. NO. 1



Sr.No. Court District Case No. Petitioner Name Vs. Respondent Name Advocate
Date of 

Registration

Date of Case 
Management 
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50 SH. ASHWANI KUMAR, ADJ CHANDIGARH CS/1/2021 JA MARKETING PVT. LTD VS. M/S ITC LTD 19.04.2021 04.11.2025

51 SH. ASHWANI KUMAR, ADJ CHANDIGARH ARB/119/2023 SH. DAMAN DHIR FOR PETITONER 20.02.2023 04.11.2025

52 SH. ASHWANI KUMAR, ADJ CHANDIGARH CS/04/2020 FRONTIER AGROTECH PVT. LTD VS. KATARIA BEEJ BHANDAR 17.08.2020 06.11.2025

53 SH. ASHWANI KUMAR, ADJ CHANDIGARH ARB/237/2024 M/S BADGOTRA ROADLINES VS THE EXECUTIVE DIRECTOR 02.03.2024 06.11.2025

54 SH. ASHWANI KUMAR, ADJ CHANDIGARH Arb/105/2025 JITF URBAN WASTE VS MUNICIPAL CORPORATION BATHINDA SH YATIN MEHTA FOR PETITIONER 19.08.2025 06.11.2025

55 SH. ASHWANI KUMAR, ADJ CHANDIGARH CIVIL SUIT/08/2025 M/S FLOOREX TILES VS M/S GREENSTONE 27.05.2025 07.11.2025

56 SH. ASHWANI KUMAR, ADJ CHANDIGARH ARB/522/2022 MANHAS BUILDER VS. WISDOM ARK SCHOOL 02.07.2022 11.11.2025

57 SH. ASHWANI KUMAR, ADJ CHANDIGARH CS/2/2024 OM INDUSTRIES VS INDO FARM EQUIPMENT 30.08.2024

58 SH. ASHWANI KUMAR, ADJ CHANDIGARH ARB/258/2023 27.03.2023 12.11.2025

59 SH. ASHWANI KUMAR, ADJ CHANDIGARH CIVIL SUIT/12/2023 SEALINK IMMIGRATION VS SEALING IMMIGRATION 22.12.2023 13.11.2025

60 SH. ASHWANI KUMAR, ADJ CHANDIGARH ARB/1816/2019 CHANDIGARH HOUSING BOARD VS KAMLADITYYA 30.12.2019 15.11.2025

61 SH. ASHWANI KUMAR, ADJ CHANDIGARH CIVIL SUIT/16/2022 ALLENGERS MEDICAL SYSTEMS VS. M/S EPICOR SOFTWARE CORP. 20.10.2022 17.11.2025

78 SH. ASHWANI KUMAR, ADJ CHANDIGARH ARB/85/2023 PUNJAB WATER VS GIRDHARI LAL 30.01.2023 18.11.2025

79 SH. ASHWANI KUMAR, ADJ CHANDIGARH ARB/312/2023 09.05.2023 18.11.2025

80 SH. ASHWANI KUMAR, ADJ CHANDIGARH CIVIL SUIT/09/2023 INDIAN ACRYLIC VS VEE KAY ENTERPRISES SH YOGESH MITTAL FOR PETITIONER 23.10.2023 19.11.2025

81 SH. ASHWANI KUMAR, ADJ CHANDIGARH ARB/670/2024 PUNJAB HEALTH VS M/S SANDHU 28.08.2024 19.11.2025

82 SH. ASHWANI KUMAR, ADJ CHANDIGARH ARB/141/2024 CHANDIGARH HOUSING VS B.L MEHTA CONS. 03.02.2024 20.11.2025

83 SH. ASHWANI KUMAR, ADJ CHANDIGARH ARB/514/2021 STATE OF PUNJAB VS. ROHAN AND RAJDEEP INFRASTRUCTURE 31.03.2021 21.11.2025

84 SH. ASHWANI KUMAR, ADJ CHANDIGARH BALWINDER SINGH VS UNION OF INDIA 12.03.2025 27.11.2025

85 SH. ASHWANI KUMAR, ADJ CHANDIGARH CS/1/2022 FRONTIER AGROTECH PRIVATE LTD VS. M/S JINDAL PESTICIDES 08.04.2022 28.11.2025

86 SH. ASHWANI KUMAR, ADJ CHANDIGARH ARB/672/2024 PUNJAB STATE POWER VS EMTA COAL SH NAVEEN SHARMA FOR PET. 28.08.2024 29.11.2025

87 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/746/2017 09-10-2017 19-11-2025

88 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/199/2018 05-04-2018 27-11-2025

89 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/327/2018 24-05-2018 17-11-2025

90 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/757/2018 GT GENERAL MILL Vs THE PUNJAB AGRO FOODGRAINS CORPORATION 13-09-2018 17-11-2025

91 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/1136/2018 NDPS COMPUTERS PVT LTD Vs THE STATE OF PUNJAB 19-12-2018 18-11-2025

92 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/1459/2019 14-11-2019 18-11-2025

93 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/477/2020 SATISH KUMAR Vs MUNICIPAL CORPORATION 17-07-2020 06-11-2025

94 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/481/2020 21-07-2020 10-11-2025

95 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/478/2021 05-03-2021 04-11-2025

96 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/479/2021 05-03-2021 04-11-2025

97 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/480/2021 05-03-2021 04-11-2025

98 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/854/2021 MUNICIPAL CORPORATION Vs M/S SUTLEJ CONSTRUCTIONS PVT. LTD. 15-12-2021 14-11-2025
99 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/3/2022 UNION OF INDIA Vs ITD CEMENTATION INDIA LTD 04-01-2022 27-11-2025

100 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/863/2022 SAINI K INDUSTRIES PVT LTD Vs STATE OF PUNJAB 09-12-2022 29-11-2025

101 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/941/2022 17-12-2022 21-11-2025

102 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/216/2023 14-03-2023 17-11-2025

103 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/289/2023 UNION OF INDIA Vs V.K. SOOD ENGINEER AND CONSTRUCTION P LTD 29-04-2023 07-11-2025

104 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/311/2023 STATE OF HARYANA Vs GF TOLL ROAD P LTD 09-05-2023 06-11-2025

105 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/579/2023 16-09-2023 18-11-2025

106 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/4/2024 04-01-2024 11-11-2025

107 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/78/2024 UNION OF INDIA Vs JAGDISH CHAND GUPTA 18-01-2024 12-11-2025

108 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/355/2024 MUNCIPAL CORPORATION Vs SUSAJJA ENTERPRISES PRIVATE LIMITED 20-03-2024 03-11-2025

109 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/603/2024 31-05-2024 18-11-2025

110 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/607/2024 JAGJEET SINGH Vs HDFC BANK LTD. 02-07-2024 17-11-2025

SH. PARAS MONEY GOYAL FOR 
PLAINTIFF, SH. VIKAS JAIN FOR 

DEFENDANT

M/S DALANWAL RICE MILLS VS. PUNJAB STATE GRAINS PROCUREMENT 
CORPORATION LTD

SH. ASHOK PAUL JAGGA FOR 
PLAINTIFF AND SH. ASHISH BANSAL 

FOR DEFENDANT 
SH RAMESH SHARMA FOR 

PETITIONER

SH TARUN WALIA, ADVOCATE FOR 
PETITIONER

SH. N.S. RANA FOR PETITIONER, SH. 
NIKHIL HANDU FOR RESP. NO. 1

SH. MAHIR SOOD, ADVOCATE FOR 
PETITIONER, SH. VIPUL JAIN, 

ADVOCATE FOR RESPONDENT

11.11.2025, 
14.11.2025,27.

11.2025

NEETA AP P LTD. V.S PUNJAB STATE CONTAINER AND WAREHOUSING 
CORPORATION LTD. 

SH. HIMANSHU RAJ FOR PETITIONER. 
SH.  GURNOOR SINGH SANDHU FOR 

RESPONDENT

SH PARDEEP SHARMA FOR 
PETITIONER

SH VISHAL SODHI FOR PETITIONER, 
SH  S.S BEHL FOR RESP.

SH. SAJEEV TRIKHA FOR PETITIONER, 
SH. GAGANDEEP SINGH CHEEMA FOR 

DEFENDANT

SH VIJAY KAUSHAL , ADVOCATE FOR 
PETITIONER, SH. KAMAL KANT, 
ADVOCATE FOR RESPONDENT

PARAGON CABLE INDUSTRIES P LTD. V.S SBI GENERAL INSURACE CO. 
LTD. & ANR.

SH. VAIBHAV GUPTA FOR PETITIONER, 
SH. JAGJIT SINGH CHATRATH FOR 

RESP. NO. 1 & 2

SH ANKIT CHAUDHARY FOR 
PETITIONER

SH DEEPAK MALHOTRA FOR 
PETITIONER

SH. PIYUSH KANT JAIN FOR 
PETITIONER , SH. RAMANJIT SINGH 

FOR RESPONDENT

COMMERCIAL 
SUIT/2/2025

SH. RAJESH KHURANA ADVOCATE 
FOR PETITIONER

SH. ASHOK PAUL JAGGA FOR 
PLAINTIFF AND SH. VIKAS SHARMA 

FOR DEFENDENT NO. 1 

PUNJAB SMALL INDUSTRIES EXPORT CORPORATION PRIVATE LIMITED Vs 
RAJ KUMAR AND COMPANY

M/S KISSAN RICE AND GENERAL MILLS Vs PUNJAB AGRO FOOD GRAINS 
CORPORATION LTD

MANAGING DIRECTOR PUNJAB LAND DEVELOPMENT AND RECLAMATION 
CORPORATION Vs RAJASTHAN STATE MINES AND MINERALS LTD

M/S B.D. RICE MILLS Vs THE PUNJAB STATE CIVIL SUPPLY CORPORATION 
LTD.

INTELLISTAY HOTELS P LTD Vs KHURANA HOTELS AND APARTMENTS P 
LTD

A2Z INFRA ENGINEERING LTD Vs FAZILKA COOPERATIVE SUGAR MILLS 
LTD

A2Z INFRA ENGINEERING LTD Vs NAKODAR COOPERATIVE SUGAR MILLS 
LTD

A2Z INFRA ENGINEERING LTD Vs MORINDA COOPERATIVE SUGAR MILLS 
LTD

GAMMON ENGINEERS AND CONTRACTORS PVT. LTD. Vs STATE OF 
PUNJAB

GURU NANAK RICE MILLS Vs THE PUNJAB STATE CIVIL SUPPLY 
CORPORATION LTD.

LAKSHMI RICE AND GENERAL MILLS Vs THE PUNJAB STATE CIVIL SUPPLY 
CORPORATION LTD.

AJAY INDUSTRIAL CORPORATION LIMITED Vs ROYAL SUNDRAM GENERAL 
INSURANCE COMPANY LIMITED

PUNJAB AGRO INDUSTRIES CORPORATION LIMITED Vs M/S ERISHA 
AGRITECH PVT. LTD.
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111 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/620/2024 12-07-2024 07-11-2025

112 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/671/2024 28-08-2024 27-11-2025

113 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/674/2024 30-08-2024 15-11-2025

114 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/681/2024 16-09-2024 06-11-2025

115 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/682/2024 16-09-2024 28-11-2025

116 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/683/2024 16-09-2024 28-11-2025

117 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/684/2024 THE STATE OF PUNJAB Vs M/S HARDEV SINGH AND COMPANY 16-09-2024 10-11-2025

118 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/685/2024 THE STATE OF PUNJAB Vs M/S HARDEV SINGH AND CO. 16-09-2024 10-11-2025

119 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/689/2024 THE STATE OF PUNJAB Vs GURNAM SINGH 21-09-2024 20-11-2025

120 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/690/2024 THE STATE OF PUNJAB Vs GRUNAM SINGH 21-09-2024 01-11-2025

121 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/709/2024 UNION OF INDIA Vs M/S AGGARWAL SONS 30-10-2024 19-11-2025

122 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/710/2024 30-10-2024 15-11-2025

123 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/711/2024 30-10-2024 15-11-2025

124 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/712/2024 30-10-2024 15-11-2025

125 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/726/2024 M/S SHRI PARTH PETROCHEM Vs SATGURU BIOFUEL LIMITED 05-12-2024 20-11-2025

126 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/728/2024 THE GENERAL MANAGER Vs QURBAN ALI RAILWAY CONTRACTOR 09-12-2024 21-11-2025

127 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/1/2025 M/S SKR CONSTRUCTION COMPANY Vs STATE OF HARYANA 03-01-2025 19-11-2025

128 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/4/2025 STATE OF PUNJAB Vs GURNAM SINGH 14-01-2025 15-11-2025

129 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/11/2025 24-01-2025 15-11-2025

130 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/12/2025 24-01-2025 15-11-2025

131 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/22/2025 17-02-2025 30-10-2025

132 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/64/2025 06-05-2025 11-11-2025

133 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/81/2025 MUNICIPAL COUNCIL RAJPURA Vs V.R.C CONSTRUCTIONS 04-07-2025 14-11-2025

134 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/94/2025 M/S PALAK AGRO INDUSTRIES Vs MUNICIPAL CORPORATION 29-07-2025 18-11-2025

135 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/97/2025 M/S IKAUM IMPEX Vs KOTAK MAHINDRA PRIME LTD. 07-08-2025 13-11-2025

136 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/107/2025 M/S UTRADE SOLUTIONS PRIVATE LIMITED Vs GURMEET SINGH 22-08-2025 03-11-2025

137 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/110/2025 UNION OF INDIA Vs M/S UNIQUE ENGINEERS PVT. LTD. 26-08-2025 27-11-2025

138 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/120/2025 M/S ALOK INFRABUILDERS PVT. LTD. Vs HOUSING BOARD HARYANA 12-09-2025 01-11-2025

139 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/121/2025 M/S ALOK INFRABUILDERS PVT LTD Vs HOUSING BOARD HARYANA 12-09-2025 01-11-2025

140 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/122/2025 M/ ALOK INFRABUILDERS PVT. LTD. Vs HOUSING BOARD HARYANA 12-09-2025 01-11-2025

141 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/131/2025 INDIAN OIL CORPORATION LIMITED Vs M/S BHUSHAN KUMAR 19-09-2025 07-11-2025

142 DR.HARPREET KAUR, ADJ CHANDIGARH ARB/149/2025 16-10-2025 17-11-2025

CITY HEART HOTELS PVT. LTD. Vs CHANDIGARH INDUSTRIAL AND 
TOURISM DEVELOPMENT  CORPORATION LIMITED (CITCO)

PUNJAB HERITAGE AND TOURISM PROMOTION BOARD (PHTPB) Vs M/S 
RAJPUTANA CONSTRUCTION (P) LTD.

GREATER MOHALI AREA DEVELOPMENT AUTHORITY (GMADA) Vs PUNJAB 
AND HARYANA HIGH COURT BAR ASSOCIATION PROGRESSIVE LAWYERS 

CO-OPERATIVE HOUSING SOCIETY

PUNJAB WATER SUPPLY AND SEWERAGE BOARD Vs M/S ANAND 
PROJECTS

M/S INDIAN OIL CORPORATION LIMITED Vs M/S IQBAL MOTORS 
TRANPORT SERVICES AND ANOTHER

M/S INDIAN OIL CORPORATION LIMITED Vs M/S IQBAL MOTORS 
TRANSPORT SERVICES AND ANOTHER

DEPARTMENT OF TECHNICAL EDUCATION AND INDUSTRIAL TRAINING Vs 
M/S NEELAM ENGINEERING COMPANY

DEPARTMENT OF TECHNICAL EDUCATION AND TRAINING Vs M/S NEELAM 
ENGINEERING COMPANY

DEPARTMENT OF TECHNICAL EDUCATION AND INDUSTRIAL TRAINING 
PUNJAB Vs M/S NEELAM ENGINEERING COMPANY

M/S J.K. STORES Vs PUNJAB STATE CO-OP SUPPLY AND MARKETING 
FEDERATION LTD.(MARKFED)

M/S J.K STORES Vs PUNJAB STATE CO-OP, SUPPLY AND MARKETING 
FEDERATION LTD. (MARKFED)

SHAHEED UDHAM SINGH EDUCATION AND WELFARE SOCIETY Vs THE 
PUNJAB EDUCATION DEVELOPMENT BOARD

THE PUNJAB STATE CIVIL SUPPLY CORPORATION LTD. Vs M/S H.S. AGRO 
INDUSTRIES

CHANDIGARH HOUSING BOARD Vs M.S B L MEHTA CONSTRUCTION PVT. 
LTD.



Court District Case No. Advocate Act Section

Amritsar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Barnala Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Bathinda Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Faridkot Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Fatehgarh Sahib Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Fazilka Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Ferozepur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Gurdaspur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Hoshiarpur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Jalandhar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Kapurthala Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Ludhiana Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Mansa Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Moga Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Pathankot Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Patiala Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Rupnagar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

SAS Nagar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Sangrur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

SBS Nagar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Sri Muktsar Sahib Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Tarn Taran Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

CHANDIGARH Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
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